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Notification
Srinagar, the 12*" of October, 2024

S.0 508: In exercise of powers conferred by Section 98 of the Jammu and Kashmir
Reorganization Act, 2019 and in partial modification of notification 5.0 362 of 2021
dated 20.10.2021, the Lieutenant Governor hereby directs that the table appended
to the said notification shall be substituted by the following namely:

S. Name of the Officer Designation Designation in

No. the Authority

1. IDr. Shahzada Mohammad|Professor, Community Medicine, GMC|  President

Salim Khan Srinagar

2. |Dr. Vishal R. Tandon Professor, Pharmacology, GMC Jammu Member

3. |Dr. Mehnaaz Sultan Khuroo |Professor, Pathology, GMC Srinagar Member

4, |Dr. Sandeep Dogra Professor, Microbiology, GMC Jammu Member

5. |Dr. Asifa Nazir Associate Professor, Microbiology, GMC Member
Srinagar

6. [Dr. Jyoti Jolly Chief Medical Officer (I/c Divisional Member
Nutrition Officer, Jammu)

By Order of the Lieutenant Governor of Jammu & Kashmir.

Say-
(Dr. Syed Abid Rasheed Shah) IAS
Secretary to the Government

No. ME-Gztd/4/2021-02 (CC: 16497) Dated: 12.10.2024
Copy to the:
1. Principal Secretary to the Hon’ble Lieutenant Governor.
2. Joint Secretary (JK&L), Ministry of Home Affairs, Government of India.
3. Commissioner/Secretary to the Government, General Administration Department.
4, Secretary to the Government, Department of Law, Justice & Parliamentary Affairs.
5. Director, SKIMS Soura.
6. Director, Archives, Archaeology & Museum, J&K.
7. Principal, Government Medical College, (All).
8. Director, Health Services, Jammu/Kashmir.
9. Registrar, J&K Medical Council.

10. Concerned.
11. Incharge Website, H&ME Department.

12. Stock File. Q_

(Wagqar Talib) A7 \
Under Secretary to the Governiy
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